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HIGH COURT OF JUDICATURE AT ALLAHABAD
LUCKNOW

WRIT - C No. - 1785 of 2026

Gayatri Developwell Pvt. Ltd. Thru. Auth.
Representative Mr. Ankit Raj Petitioner(s)

Versus

State Of U.P. Thru. Prin. Secy. Housing And Urban
Planning Deptt. Lko. And 5 Others

..... Respondent(s)
Counsel for Petitioner(s) . Snigdha Singh, Harsh Vardhan Kediya
Counsel for Respondent(s) : C.S.C., Sanjeev Singh, Shobhit Mohan

Shukla

Court No.-1

HON'BLE RAJAN ROY, J.
HON'BLE MANISH KUMAR, J.

Shri Gyanesh Bajpai, Advocate and Shri Atul Dixit, Advocate have filed
vakalatnama on behalf of respondent no. 6, which is taken on record.

Shri Shobhit Mohan Shukla, learned counsel appearing for the Uttar
Pradesh Real Estate Regulatory Authority, Lucknow says that the
application/representation of the petitioner has been decided by the
Secretary, U.P.R.E.R.A on 30.01.2026. Copy thereof has been provided to
learned counsel for the petitioner, who accepts the aforesaid position.

Writ petition is disposed of, accordingly.

(Manish Kumar,J.) (Rajan Roy,J.)
February 20, 2026
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